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1M THE CENTRAL ADINISTRATIVE TRIZINAL: JATEUDR SN CH
JATPUR,

SO otiTe 495 /96 | Date of orxder
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apolicant

her @ Pespondents

Mr. N.7.Gsakamn, o <.»unsel o the-as>licant

MO SLE SHRT DL GERACKA, MEBMIED (ADEINTSTREATIVE)
3LE SHET SATAN Dr‘... 3F, MEISERP (TIDICIAL)
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(EER. HON'SLE SHRT 0,0 SRARMA, MENIER (ALKINISTRATIVE )

that the aplisant is entitled o promc:ion in
GL‘=-’.‘-3 1‘:-'5 - 55 «""7 i:) Ve o _E . _ — o's e O _.Dd il’z ‘3 r&f’.e

Es. 20003200 vezof. 27 .10,92, H& has soucht a

L4 further Jivection ©o rescondents to revize the
¢ opay wation of the applicant 2ccordinsly and make

et of the Aiffersncs €0 hin £1i1l date.
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Office, western Rallway, Ajrer. He oot sromokicon

. Jatad S.11.1%34 (Lonsr JA=2) the 2.32licant was emsanelled

for the post 2f Statistical Imsosctor in Grade




ozt oon 22.1.1985, Tuarthey, acor?ine to the

RZe 4258700, vile ocrier Azized Z1.12.1%54 (Anrms Ja-=3)

he waz tronsferred to the Di-isional OFF: z2, Jaipur to

poshed on his origiral vost of Senior Clerk (ULD.2).
S/Ehri RLll.Werma and PLiL.Aarcora who wers juiicr e

the asnlicant vers promotsd and poskad a2 Srtatiztical

(Anrecoa-4) 3nd he joinsd hiz Aatiss on the said
applizant, vide DRM's Voo cpder Jdated 30.9.1035

(Aryes oA=% ) promot ion crdsrs on the wost of Statistioal

wvhere ha was Josted . Meanwhi le Shri p.ln,Verma,

whia was junicr to ths JLI'llv,dlit, was actually
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proncted 23 3tatistical Inepeckor in Grade

We of s 20,9,1935 vide coder daked 7.10.1995

juniocr ag 2fcorezaid was promcted. Vide order datced

ces/3
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serting £o the recpondents since 1985 regard ine

nct 2 inr granted Dromohion whan hie juniors were

granted pronoticn and reyarding his other

Ze12.
hnalys
Ajmer
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shri B.0l.Arora, grapt oFf poomst 1o

1992, ihe reznondent MoW.2, Statistical an

sez Officzr, 2omgilaticon O£€ine, yestern Rallway,
replizd wide lettsr dated 24.1.19%

A7) deolining ko aceozpt the applizant '3
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gince he was senicr to Ju_ P Wil Warma ace

him after the

of promoticn to the aforesaid juniors has

rezulte? in financial losses and injustize £o the

applizant . Promot Lons uulara are =ffective from

the date <f izzae of promotion oods

Aemznt of Punjah & darvana Hidh

4

2
il
Ly
i
o
fy

Sourt in VLll.Jaeiz

JS . Stace of Harvarna, SLE 1772 BLH 5732, Thersfore,

the arglicant it sntitled to promction Lo the srads

FLS. 425-700 Wi o2 ofo :’Ilol

750 w

f

Wee ofF

l®24, to the grade P35S 500=

)
in

723 .,8.05 and to the ¢rade Fs, 2000=3200

o= oF .

. 27.10.1%%2.

the .. In chis agoslication, he statsd that he

Z LB

sunine his Autizs at Ajrer in thz vear 1992

he could shink of hiz rights and started the
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to con2ider hif caszss. Duarthey,
cardidate end a discizlinsd =rnzloyss, hz could noe
Aevzlop in him the tevnisncy o demand hiz jast
slaim strongly sefors £iling th: OA. There are
sope othzr gimilar grounds mentiznzd in the

application zeelking cordonation of delay in £1ling

S . Dirine the areuaaznts, the lcarnzd counzszal

]

for the applicant stated that he does not aspire

cant 's praonst ion was made to thes: eralss
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o che dztesd on whith hiz junicors wers promoked.

Y,

G 272 have heard the learnsd counsel for the

applicant 2ndhiave ¢ome through ths conkenks of the

zlzipe condonation

D]
Lt
th

0.3, aird the Mizo, Application
c¢f delay in f£iling -he OA.
7. The positicn alnitted oy ths applicant

~romore Lons o the warices sradses ment ioned

in the preceding paragraphs were medzs long
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o

grade or post and thé date on wh i-:‘h such

promot ion iz 2ffective Jdnless the dates of

promot lon of the applisant, to the wiricus eradess
arz oridered to bz changsd, there camndt be any
question of re-fivation of pay oFf the apclicant on
the wasis that hae had beén granted orowmikticons on
the dates on which juniors of the applicant

wvere promoted .. The apelicant did noht 2ome o the

!

curt or the Trieunsl withio the limitation pericd

if he wa

| J]

ag§ ':w ed oy his junicrs e ing erantad
promctions and his cise wine ilencored. He has also
nct implraded any of the persons allegzd to e
juniors as IESpghﬁent in the. CA. The erounds
mentionea in the Miz2c. gpprlication ezeliineg
condonat ion of Aclay are alé@ wholly untenaele.

In these zircumstances, we f£ind no werit inthis
applicaticon and it is dismissed at ths staee .:»1% -
sdmission. The Misc. applicaticn Mo.422776 iz also

‘or the rpeasons €ivisn deove
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wTAN PRAFASH ) , ( 0. SHARMA )
MEMGER (J) _ MEMBER (A)



